CENTRAL ADMINISTRATIVE TRIBUNAL, JABALEUR BENGH, JABALPUR

Origindl Application No, 573 of 2003
Jabalp;r, this the 27th day of Auqust, 2003.

Hon'ble Mr, D,C, Verma, Vice Chairmen (Judiqial)
Hon'ble Mr, Anand Kamar Bhatt,: Administrative Member

Smt, Neelu Salu

W/o shri Pramod Sal

Aged about 38 yedrsS, o

R,?o 1, Ashok Colony, Khirahni Phatak

road, Katni (M.P.)

(U/g" of transfer From K, V,NO, 1, o
Katni to KV, Dhana) APPLICANT

(By Advocate - Shri Manoj Sharma)
VERSUS

1, Kendriya Vidyalaya Sangathan, |
18, Institutional Area, -
Shaheed Jeet Singh Marg,

New Delhi - 16
Through it's Commissioner,

2, The Assistant Commissioner,
Kendriya vidyalaya Sangathan,
Regional Office,

Jabalpur.,

3. The Frincipal,
Kendriya vigyalaya No,l1,
Ordnance Factory,
Katni (M.P,) RESPONDENTS

O RD E R (ORAL)

By D.C. Verma, Vice Chairman (Judicial) -

By this original Application the applicant has |
prayed for setting aside the order dated 31.03.2003
(Annexure A-l?land the order dated 07.04.2003 (Annexure
A=2). Further requeét ié that the respondents be directed
to COnsidef the applicant's representation requesting

K.V.
for adjusting her to K.V. No. 1, G.C.F. Jabalpur or at/

Damoh.

2. The facts in brief are that when the applicant

was transferred vide order dated 31.03.2003 from Kendriya

4



of which ig anhexed ag Annexure a-g jp the oa. The main
ground taken ip the representation is that 4 Vacancy

at Kendriys Vidyalaya. GeCeF. No. 1, Jabalpur ig to come

applicatign,
4, Heard the Counsel fqf the applicant ,
5. consequently, We dispose of this Origina}l Applica~

22.08.2003 (Annexure A=-8)



applicant 1g right for Consideration of his case for

transfer to K.v, No. 1, G.C.F.,, Jabalpur

‘ ~ - UL iy
(Anang Kumay Bhatt) | (D.C. Verma)
Adninistrative Member | - Vice Chaiman (g)
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